
CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH: NEW DELHI

'  OA No. 1959/98

New Delhi , this the 28th day of October.1998

HON'BLE SHRI T.N. BHAT, MEMBER (J3
HON'BLE SHRI S.P.BISWAS, MEMBER (A)

in the iTiatter of:

S h r i K . L . V i j,
Ex . Sen i or- C I erK

CEC No, 1784)

s/o Late Shri Chaman Lai Vi j
r/o K-50, Old Double Storey
Lajpat Nagar - IV
New Delphi -^-110024.

(By Advocate: Sh. Jog Singh)
AppI i cant

V =

Union of India through
1 . Secretary, Chairman

- Department of Atomi'c_ Energy
C.S.Marg,
Mumba i .

2. Secretary
to the Govvt . of Ind i a

Mini-stry of Peersonne-I
Publ ic Grievances & Pensions,
Dept. of Personnel & Training,
Sout h BIock , .
New DeIh i ,

3. Secretary,
Ministry.of Finance
Lok Nayak Bhawan
New DeIh i . Respondents.

ORDER

del ivered by Hon'bIe Shri T.N.Bhat, Member (J)

Learned counsel for appl icant seeks permission

to'wi thdraw the OA wi th l iberty to fi le a fresh OA-.

Pe-rmission sought for is granted and the OA is hereby

dismissed as- wi thdrawn grant ing th-e l iberty to the

appl icant to fi le a fresh OA..

(  S . P^_LSWA-S^"
MemEer (A)

■' s d ■■

T.N. BHAT )
Member (J)
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